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Site Visit Report 

Subject: Site visit by Joint committee formed by Hon’ble NGT for Delhi-

Dehradun Expressway in the matter of Pt. Girdhari Lal Versus Govt. of NCT 

of Delhi having OA no. 686/2024 (Suo-Moto) before The Principal Bench at 

New Delhi. 

1. Background: 

That this Hon’ble Tribunal was pleased to pass the order dated 22.07.2024, 

relevant para read as: 

“….2. The complaint ex-facie gives rise to a substantial question relating to 

environment but before taking any further action in the matter, we find it 
appropriate to obtain a Factual Report for which we constitute a Joint Committee 

comprising a representative of Secretary Department Environment and Forest 
U.P.; Principal Chief Conservation of Forest, U.P., Regional Officer MoEF&CC, 

Lucknow and Uttar Pradesh State Pollution Control Board.  

 3. Regional Officer, MoEF&CC, shall be the Nodal Agency for coordination 

and compliance.  

4. The said Committee shall visit the site, collect relevant information and 
submit a Factual Report within one month.  

5. List for further consideration on 27.08.2024.” 

1.1 In compliance of above order, MoEF&CC, RO, Lucknow vide letter dated 
06.08.2024 sought the nomination from the concerned and subsequently 

meetings were also conveyed on 23.08.2024 & 02.09.2024 to discuss the 
modalities of Site Inspection. Thereafter the Site Inspection was decided to be 

conducted on 6th & 7th of September, 2024 and same was communicated vide 
letter dated 05.09.2024.  

(Copy of letter dated 06.08.2024, MoM dated 23.08.2024 & 02.09.2024 and 

letter dated 05.09.2024 are annexed as Annexure A1 (colly) 

2.  A meeting was held in the Office of Divisional Forest Officer, Ghaziabad on 

06.09.2024 before proceeding for site inspection, where following officials were 
present: - 

 Mr. Ramesh Chandra, CF, Meerut Circle, Meerut. 

 Mrs. Isha Tiwari, DFO, Ghaziabad. 

 Mr. Yogendra Kumar, Regional Officer, UPPCB, Saharanpur. 

 Dr. Saloni, SDO, Ghaziabad. 

 Mr. R. P. Vasava, Manager(T), NHAI, PIU-Ghaziabad. 
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 Mr. Piyush Kumar Srivasatav, Manager(Tech.), NHAI, PIU-Baghpat. 

 Mr. R. K. Pandey, Site Engineer, NHAI, PIU-Ghaziabad. 

 Mr. Balram Tanwar, Site Engineer, NHAI, PIU-Ghaziabad. 

3. In the meeting held at DFO Ghaziabad office, various documents related to 

Forest approval of subject project lying in the jurisdiction of NHAI PIU-

Ghaziabad and NHAI, PIU-Baghpat were examined by the committee. During 

the meeting the forest approvals taken by the User Agency were found in order. 

4. After the meeting, site visit was conducted where representatives of User 

Agency were also present. 

In the Jurisdiction of NHAI, PIU-Delhi/Ghaziabad 
 

1.The following field officials were present during site visit at Akshardham, Delhi: - 

 

 Mrs. Isha Tiwari, DFO, Ghaziabad 

 Mr. Devendra, Forester, Central Forest Division,  

 Mr. R.P.Vasava, Manager (T), NHAI, PIU-Ghaziabad 

 Mr. R. K. Pandey, Site Engineer, NHAI, PIU-Ghaziabad 

 Mr. Balram Tanwar, Site Engineer, NHAI, PIU-Ghaziabad 

 Representatives of Authority’s Engineer and Contractors were also present.  

 

2. Package-I of Phase-I (Design Chainage Km. 00.000 to 14.750). 

 

2.1 The site visit started from Akshardham i.e. Chainage 00.000 of Delhi-

Saharanpur-Dehradun Highway. During the visit, it was found that the 

construction work has almost completed.  

2.2 The construction work was found to be done by the NHAI within approved RoW.  

2.3  As almost all the construction work has been completed almost a year back, it is 

not possible to ascertain whether felling beyond permissible number has been 

done or not but no felling appears to be done beyond permissible RoW for the 

project.  

2.4 Tree felling details are provided in Pro-forma in Annexure A2 
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2.5    The compliance status of conditions imposed in final approval accorded is 

annexed as Annexure A3 
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Jurisdiction of NHAI,PIU-Ghaziabad 

 1.0 Package-II of Phase-I(Design Chainage Km.14.750 to 31.600) 

  Social Forestry Division Ghaziabad 

1.1  The site visit started from Delhi/UP Border i.e. Chainage 14.750 of Delhi-

Saharanpur-Dehradun Highway. During the visit, it was found that the 

construction work has almost completed. 

1.2  The construction work has been done by the NHAI within approved diverted 

forest area of the subject stretch. 

1.3  Since construction is completed almost a year back, status of illicit felling of 

trees cannot be established now. It was also ascertained that the construction 

has been done within the approved RoW so the felling carried out is not 

beyond the permitted RoW in the said stretch. 

1.4 Tree felling details are provided in Pro-forma in Annexure A2 

1.5 The compliance status of conditions imposed in final approval accorded is 

annexed as Annexure A4 
 

Photos taken during the inspection of Delhi-Dehradun Expressway (on 

06.09.2024) at Ghaziabad. 
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In the Jurisdiction of NHAI,PIU-Baghpat 

1.0 Package-II of Phase-I (Design Chainage Km. chainage 0+000 to 27+000). 

Social Forestry Division Baghpat 

1.1  The site was visited by the committee on 06.09.2024, in which 

following officials were present: - 

 Mr. Rajesh Kumar, DFO, Baghpat. 

 Mr.Yogendra Kumar,Regional Officer,UPPCB, Saharanpur. 

 Mr.Piyush Kumar Srivastava, Manager(Tech.),NHAI,PIU-Baghpat. 

 Mr. Sharwan Kumar, RFO, Baghpat. 

 Mr. Sunendra Kumar, RFO, Baraut. 

1.2  Various documents related to tree felling of the subject project lying 

in the jurisdiction of NHAI, PIU-Baghpat were examined by the 

committee. During the scrutiny, the forest approvals taken by User 

Agency were found in order. 

1.3 Site visit was conducted with representatives of User Agency. 

1.4  It was observed by the committee that the construction work has 

been done by the NHAI within approved diverted forest area of the 

subject stretch. 

1.4 The expressway stretch in Baghpat starts from chainage 0+000 to 

27+000. In the proposal, ROW of 70 meter was approved for 

construction work in which 439 trees were felled in the PF area with 

the approval of Central Government. The committee observed that 

6 additional trees in diameter class 20-30 cm have been felled 

without appropriate approval of Central Government. 

1.5 During the visit it was found that no illicit felling of trees has been      

done in the said stretch. 

1.6 Tree felling details are provided in Pro-forma in Annexure A2 

1.7 The compliance status of conditions imposed in final approval accorded 

is annexed as Annexure A5. 

1.8 Statement of chainage wise details of RoW and forest area involved is 

annexed as Annexure –A7
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Photos taken during the Inspection (on 06.09.2024) 
 

 

Village: Bijrol, Baraut- Budhana- Muzaffarnagar Marg. 

 

 

Village-Lohda,Meerut BarautMarg 
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]  
 

                Village: Aggarwal Mandi,Tatiri,Meerut-BaghpatMarg 

 

 

 

Village-Mavikalan, Delhi-Dehradun Road 
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In the Jurisdiction of NHAI,PIU-Baghpat 

Package-II of Phase-I(Design Chainage Ch 0+000 to 41+800) 
 

Shiwalik Forest Divison, Saharanpur and Social Forestry Division, 

Saharanpur 
 

In compliance of direction of Hon'ble NGT in O.A NO.686 OF 2024 

TITLED PT.GIRDHARI LAL Vs GOVT. OF NCT OF DELHI PENDING 

BEFORE THE HON'BLE NGT, NEW DELHI the site was visited by the 

committee on 06.09.2024 and 7.09.2024 

During the above site inspection following field officers/employees were present- 

-  

1. Forest Department representatives- 

 Miss. Shweta Sain, DFO Shiwalik Forest Division, Saharanpur & Social 

Forestry Division,Saharanpur 

 Mr. Rakesh Chandra Yadav, SDO Shiwalik Forest Division, Saharanpur. 

 Mrs. Samvedna Chauhan, SDO Social Forestry Division, Saharanpur. 

 Mr. Manoj Kumar Balodi, Forest Range Officer, Mohand Range. 

2. NHAI PIU Vasant Vihar, Dehardun- 

 Mr. Rohit panwar, site Engineer NHAI PIU Vasant Vihar, Dehradun. 

 Mr. Arjun Mehra, Environment Engineer, AE 

 Mr. Balram Murty, GM Vasishta Construction 

3. NHAI PIU Roorkee - 

 Mr Naveen Rawat, site Engineer, NAHI PIU Roorkee 

 Mr. Mangesh Tyagi, Ret, Nab Tehsildar, NHAI PIU Roorkee 

 

1.0 Stretches from Saharanpur bypass to Ganeshpur section of Delhi Dehradun 

Economic corridor in the state of Uttar Pradesh and Uttrakhand on EPC mode 

under Bharatmala Pariyojna form Ch 0+000 to 41+800 out of whichfrom Ch 

0+000 to 24+000 falls under social forestry division, Saharanpur and 

fromCh24+000to41+800falls under Shiwalik Forest Division Saharanpur. 
 

1.1 It is observed that 29 trees from Ch. 20+400 to 20+750LHS were felled in 

Protected Forest for construction of service road, drain and shifting of utility 

whichis under Social forestry, Division, Saharanpur and 21trees from Ch. 

32+500 to 33+300 LHS nos. in protected forest need to be felled for 

construction of drain and shifting of utility which under Shiwalik Forest 
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Division Saharanpur. 
 

1.2 The committee directed the DFO Shiwalik and NHAI (PIU Roorkee) that 

out of 21 trees only those trees should be felled which are over aged and 

creating obstacle for construction asper site conditions. 
 

1.3 Tree felling details are provided in Pro-forma in Annexure A2 

1.4 The compliance status of conditions imposed in final approval accorded is 

annexed as Annexure A6. 
 

2.0 Stretch of Ganeshpur to Dehradun section of Delhi DehradunExpressway- 

Phase-IV from design chainage 0+000 (KM 16 of Old NH 72A) to design 

chainage16+160(KM33 of old NH72A) in Uttar Pradesh was also inspected & 

design chainage 16+160 to 19+785 in Uttarakhand was reviewed with 

following observations. 

 

Design chainage Observation 

0+000 NHAI informed the committee about the phase(IV) of the 
project. 

3+100 It was informed by NHAI that the elevated corridor has been 
Constructed over the river & RoW has been restricted to 25m 

to minimize the tree cutting in the project. 

8+000 The Elevated corridor was inspected by the committee. 

16+000 The committee visited the tunnel section of the project. It was 
Informed by NHAI that 190 m of tunnel falls in UP section of 

The project 180 m of tunnel falls in the UK section of the 

project. 

19+785 NHAI informed the committee that the project ends at 
Asharori in Dehradun. 

 
 
Specific Observations of the committee- 

1. DFO Shamli though was not present during site inspection, presented himself 
along with R O Kairana later and as per facts presented by him, no Forest Land is 
being diverted in the said project and total 188 trees have been felled in Non-
Forest land after due approval taken by the user agency. Forest land of 19.8 ha 
(protected forest) had earlier been diverted in road widening of Panipat-Khatima 
Marg earlier in 2018 for which permission was taken from Central Government. 
Letter dated 12.09.2024 of DFO Shamli is annexed as Annexure-A8 

2. State Govt. did not nominate any official as a member of the committee despite 

13



Page 11 of 13 
 

of repeated reminders. (copy of letters are annexed as Annexure-A1) 

3. The proposal submitted for diversion of forest land under Forest (Conservation) 
Act, 1980 was approved on normal Terms & conditions. Compliance Status of 
stipulated conditions are submitted by the concerned DFOs in the attached 
monitoring performa and same attached as Annexure- 3 -6. 

4. Tree felling details have been provided in Annexure-A2 wherein the details of 
number of trees proposed for felling & deviation from the proposed felling has 
been mentioned. 

5. The DFOs were asked to visit the site & submit the site inspection report and 
they have not reported any tree felling in their respective jurisdictions and the 
same was also confirmed by the committee during the site visit. Site inspection of 
DFOs are annexed as Annexure-A9. 

6. It is submitted that in the proposal of improvement, upgradation and construction 
of Ganeshpur-Dehradun road (NH-72A) in the state of Uttar Pradesh (Km 0.0 to 
Km 16.160) and Uttarakhand (km 16.160 to km 19.785) to 4 lane configuration. 
In this proposal the Hon’ble Supreme court in Civil Appeal No. 2570-2571 of 
2022 titled “Citizen of Green Doon v/s Union of India & Ors.” vide its order 
dated 19.04.2022 constituted Oversight Committee chaired by the Director 
General of Forests and the Special Secretary of the Ministry of Environment, 
Forest & Climate Change, Govt. of India. The first meeting of the Oversight 
Committee was held on 30.06.2022, the second meeting on 15.07.2022, the third 
meeting on 07.11.2022, the fourth meeting on 16.01.2023, the fifth meeting on 
16.05.2023, and the sixth meeting on 11.12.2023. The meeting proceedings are 
annexed in Annexure-A6 (pg. no.73 -101). 

7. It is observed by the committee that most of the part of stretch works have been 
completed almost a year back thus it is difficult to ascertain at this stage whether 
any illicit felling was carried out during the construction work.  
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Photos taken during Inspection On 6th September And 7th September 2024
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Dr. Prachi Gangawar,                             Mr. Ramesh Chandra,                 Mr. Yogendra Kumar 

DIG Forest (Central),                              CF Meerut,                                 RO, UPPCB, Saharanpur, 

Representative of MoEFCC                    Representative of UP                 Representative of  

                                                                 Forest Department                        UPPCB. 
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